
BEFORE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 

Original Application No. 596 of 2019 

In the matter of 

Vikram Ahuja 

V/s 

State of Punjab & Anrs. 

Compliance report of the recommendations dated 29.04.2020 of the NGT 

Monitoring Committee headed by Justice Jasbir Singh, former judge of Punjab & 

Haryana High Court in compliance to orders dated 29.06.2020 of the Hon'ble Tribunal. 

RESPECTFULLY SHOWETH

That the Hon'ble, Tribunal, vide order dated 17.12.2019 has observed that 1) 

further remedial measures be.taken and progress report be filed before the 

next date of hearing. The Hon'ble National Green Tribunal also directed the 

Monitoring Committee headed by Justice Jasbir Singh, Former Judge Punjab 

& Haryana High Court, to look into the matter. 

That The Monitoring Committee visited the area of district Fazilka to analyze2) 

the grievances of the petitioner. Meeting was also held with various district 

level officers of District Fazilka and adjoining districts on 07.01.2020. 

Accordingly, the Monitoring Committee furnished its report dated 29.04.2020 

to the Hon'ble Tribunal with certain conclusions and recommendations, 

mentioned in details in the order dated 29.06.2020 of the Hon'ble Tribunal, 

in the subject cited matter. 

That the Hon'ble Tribunal vide its order dated 29.06.2020, has directed that 3) 

the recommendations of the Monitoring Committee consti�uted by the 

Tribunal be duly complied with which may be overseen by the Chief 

Secretary, Punjab anda Compliance report be filed by 31.10.2020.

That point wise compliance report of the recommendations of the Monitoring 4) 

Committee is attached herewith. 
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That the compliance report has been prepared on the basis of reports 5) 

recelived from the various departments and is being filed, as a nodal agency 

in the matter. Punjab Pollution Control Board is pursuing the matter regularly 

for redressal of the grievances of the applicant Sh. Vikram Ahuja. 

That the Hon'ble Tribunal may pass appropriate orders in the matter please. 6) 

Sunlu Sn 
Environmental Engineer, 

Punjab Pollution Control Board, 
Regional Office, Fatidkot 



Compliance of recommendations of Monitoring Committee in the matter of 

O.A. No. 596 of 2019-Vikram Ahuja Vs State of Punjab & Anrs. 

Recommendation the Concerned Compliance status 
Sr. of Required Compliance 
No. Monitoring Committee department (Y/ N) 

1) The Monitoring Committee is of the 

view that the water quality in the 

drain and pond water shall be 

improved only after the installation 

of STPs for the treatment of sewage 

of the towns/ inhabitation area 
located in the catchment area of 

these drains. 

The status w.r.t installation of STPs 

for the towns located in the 

catchment area of the drains and 
recommendations made by 

Monitoring Committee in this regard 

are as under 

STP Ferozepur: For the treatment of sewage of| MC, Ferozepur Y 
The STP Ferozepur of capacity 18 MLD has been commissioned. As per 

the towns namely Ferozepur monitoring of the STP done by Punjab Pollution Control Board on 
Jaitu and Gidarbaha, STPs have 08.09.2020, the concentration of various parameters at the outlet of the STP 

been completed and these are 
has been found within prescribed limit. 

under stabilization. 
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.The Monitoring Committee 
MC, Jaituu STP Jaitu recommends that should be 

N The STP has been installed and is still under stabilization due to the reason 

commissioned by 15/5/2020.
that the sewage is not reaching the STP due to problem in rising main. A 

D.o. letter has been written in this regard by the Hon'ble Chief Secretary to 

Govi. of Punjab vide no. CSo/2020/954 dated 19.11.2020 to the Secretary 

to Govt. of Punjab, Department of Local Government to look into the matter 

at personal level for ensuring compliance. Copy of same is attached as 

Annexure-A. 

MC, Gidderbaha STP Gidderbaha 

The STP Gidderbaha of capacity 7 MLD has been commissioned. As per 
monitoring of the STP done by Punjab Pollution Control Board on 

08.10.2020, the concentration of various parameters at the outlet of the STP 

has been found within prescribed limit. A D.O. letter has been written in this 

regard by the Hon'ble Chief Secretary to Govt. of Punjab vide no. 

cso/2020/854 dated 19.11.2020 to the Secretary to Govt. of Punjab, 

Department of Local Government to look into the matter at personal level 

for ensuring compliance. Copy of same is attached as Annexure-A. 

STPs of Kotkapura: 
N STPs for Kotkapura should beMC, Kotkapura 

Two STPs of capacity 8 MLD & 6 MLD proposed to be installed are under 
Installed by 31.7.2020 

construction. The Monitoring Committee during its meeting taken with 
District level officers of District Faridkot on 20.07.2020 through video 

conference has decided that 'Sewage Treatment Plants of capacity 8 MLD 

and 6 MLD for Kotkapura town shall be completed by 31.12.2020. A D.O. 

letter has been written in this regard by the Hon'ble Chief Secretary to Govt. 

Sindd sw 



of Punjab vide no. CSO/2020/854 dated 19.11.2020 to the Secretary to 

Govt. of Punjab, Department of Local Government to look into the matter at 

personal level for ensuring compliance. Copy of same is attached as 

Annexure-A. 

2 STPs for Guruharsahai should MC Guruharsahai STPs of Guruharsahai: 
be installed by 31.8.2020. N 

STPs of Guruharsahai town of capacities 4 MLD & 1 MLD are under 

construction. The concerned authority has not given any firm date for its 

completion. A D.O. letter has been written in this regard by the Hon'ble 

Chief Secretary to Govt. of Punjab vide no. CSO/2020/854 dated 19.11.2020 

to the Secretary to Govt. of Punjab, Department of Local Government to 

look into the matter at personal level for ensuring compliance. Copy of same 

is attached as Annexure-A. 

1 STP for Faridkot, where land MC, Faridkot STP Faridkot 

N acquisition process has been 
Construction of STP of capacity 14 MLD is yet to be started. The Monitoringcompleted, should be 
Committee during its meeting taken with District level officers of District 

completed by 31.12.2020. 
Faridkot on 20.07.2020 through video conference, has decided that 

'Sewage Treatment Plants of capacity 14 MLD for Faridkot town shall be 

completed by 31.03.2021. A D.O. letter has been written in this regard by 

the Hon'ble Chief Secretary to Govt. of Punjab vide no. CSO/2020/854 dated 

19.11.2020 to the Secretary to Govt. of Punjab, Department of Local 

Government to look into the matter at personal level for ensuring 

compliance. Copy of same is attached as Annexure-A.

Surd su 



NP .5 STPs for 5 towns (Arniwala, Arniwala STP Arniwala Sheikhsubhan: N 
Sheikhsubhan 

Mallaanwala, Mudki, Mamdot 
Construction of the STP Arniwala is yet to be started. The Monitoring 

and Nihal Singh Wala) should be 
Committee during meeting 07.08.2020 through video conference has 

directed that MC Arniwala shall start construction of STP for treatment of 
ompleted by 31.12.2020. 4 

Sewage of the town by 30.11.2020 and same shall be commissioned by 
STPs for 4 towns (Badhni Kalan, 

30.06.2021. A D.O. letter has been written in this regard by the Hon'ble 

Kot Ise Khan, Fatehgarh Chief Secretary to Govt. of Punjab vide no. CS0/2020/854 dated 19.11.2020 

Panchtoor and Bariwala) for to the Secretary to Govt. of Punjab, Department of Local Government to 

which funds are being tied up, look into the matter at personal level for ensuring compliance. Copy of same 

should be completed by is attached as Annexure-A. 

31.12.2020. The matter 

regarding release of funds for 
NP Mallanwala STP Mallanwala the installation of STPs for the N 

Construction of STP is yet to be started. The Monitoring Committee during 
towns Badhni Kalan, Kot Ise 

its meeting taken with District level officers of District Ferozepur on 
Khan and Faterhgarh Panjtoor 25.06.2020 through video conference, has decided that the Department of 
has been taken up by the Local Government shall take up the matter with Finance Department of the 

Deputy Commissioner Moga State for early release of funds for installation of STP for the towns 
Mallanwala, Mudki and Mamdot. Department of Local Government and 

PWSSB shall install STPs for the towns namely Mallanwala, Mudki and 
Mamdot by 31.3.2021. A D.O. letter has been written in this regard by the 
Hon'ble Chief Secretary to Govt. of Punjab vide no. CSO/2020/854 dated 

19.11.2020 to the Secretary to Govt. of Punjab, Department of Local 

and for Beriwala town, Deputy 

Commissioner Sri Muktsar Sahib 

has taken up the matter with 

State Govt. 

Government to look into the matter at personal level for ensuring
Note: With regard to time 

compliance. Copy of same is attached as Annexure-A. 
schedule for installation of STPs 

for the towns as mentioned 

above, it is clarified that these | NP Mudki STP Mudki 
N 

Construction of STP is yet to be started. The Monitoring ee during mm timelines were fixed at the time 

its meeting taken with District level officers of District Ferozepur on Sundu Swo of meeting held on 7/1/2020 
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but keeping in view the extra 25.06.2020 through video conference, has decided that the Department of 

ordinary circumstances during Local Government shall take up the matter with Finance Department of the 

State for early release of funds for installation of STP for the towns 

Mallanwala, Mudki and Mamdot. Department of Local Government and 
PWSSB shall install STPs for the towns namely Mallanwala, Mudki and 

this Covid 19 pandemic, PWSSB 

or concerned Municipal Councils 

are free to make request to Mamdot by 31.3.2021. A D.O. letter has been written in this regard by the 
Hon'ble NGT for extension of Hon'ble Chief Secretary to Govt. of Punjab vide no. CSO/2020/854 dated 

time limits for completion and 19.11.2020 to the Secretary to Govt. of Punjab, Department of Local 

Government to look into the matter at personal level for ensuring commissioning of the above said 

STPs. Compliance. Copy of same is attached as Annexure-A. 
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NP Mamdot STP Mamdot 

N Construction of STP is yet to be started. The Monitoring Committee during its 

meeting taken with District level officers of District Ferozepur on 25.06.2020 

through video conference, has decided that the Department of Local 
Government shall take up the matter with Finance Department of the State 

for early release of funds for installation of STP for the towns Mallanwala, 

Mudki and Mamdot. Department of Local Government and PWSSB shall install 

STPs for the towns namely Mallanwala, Mudki and Mamdot by 31.3.2021. A 

D.O. letter has been written in this regard by the Hon'ble Chief Secretary to 

Govt. of Punjab vide no. cSo/2020/854 dated 19.11.2020 to the Secretary to 

Govt. of Punjab, Department of Local Government to look into the matter at 

personal level for ensuring compliance. Copy of same is attached as 

Annexure-A. 

STP Nihal Singh Wala: 
Nihal Singh 

Wala 
NP 

Construction work for STP is yet to be started. PWSSB Moga has prepared 

DPR amounting to Rs. 48.13 crores and has been submitted to the 

Government for approval. A D.O. letter has been written in this regard by the 

Hon'ble Chief Secretary to Govt. of Punjab vide no. CSO/2020/854 dated 

19.11.2020 to the Secretary to Govt. of Punjab, Department of Local 

Government to look into the matter at personal level for ensuring 
compliance. Copy of same is attached as Annexure-A. 

NP Badhni Kalan STP Badhni Kalan 

Construction work of STP is yet to be started and funds are yet to be tied up 

as reported by the concerned department. A D.0. letter has been written in 

this regard by the Hon'ble Chief Secretary to Govt. of Punjab vide no. 

cso/2020/854 dated 19.11.2020 to the Secretary to Govt. of Punjab, 

Department of Local Government to look into the matter at personal level for 

ensuring compliance. Copy of same is attached as Annexure-A. 
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NP Kot Ise Khan STP Kot Ise Khan 

Construction work of STP is yet to be started and funds are yet to be tied up 

as reported by the concerned department. A D.O. letter has been written in 

this regard by the Hon'ble Chief Secretary to Govt. of Punjab vide no. 

CSO/2020/854 dated 19.11.2020 to the Secretary to Govt. of Punjab, 

Department of Local Government to look into the matter at personal level for 

ensuring compliance. Copy of same is attached as Annexure-A. 

NP Fatehgarh STP Fatehgarh Panjtoor 
Panjtoor Construction work of STP is yet to be started and funds are yet to be tied up 

as reported by the concerned department. A D.O. letter has been written in N 

this regard by the Hon'ble Chief Secretary to Govt. of Punjab vide no. 
CSO/2020/854 dated 19.11.2020 to the Secretary to Govt. of Punjab, 
Department of Local Government to look into the matter at personal level for 

ensuring compliance. Copy of same is attached as Annexure-A. 

STP Bariwala NP Bariwala 
Construction work of STP is yet to be started and funds are yet to be tied up 

N 
as reported by the concerned department. A D.O. letter has been written in 

this regard by the Hon'ble Chief Secretary to Govt. of Punjab vide no. 

CSO/2020/854 dated 19.11.2020 to the Secretary to Govt. of Punjab, 

Department of Local Government to look into the matter at personal level for 

ensuring compliance. Copy of same is attached as Annexure-A. 

SJd Sm 
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In the month of January, 2020, the Punjab Pollution Directions were issued u/s 33-A of Water Act, 1974 to M/s Kathpal Dairies 

officers of PPCB have visited the Control Board 
industry namely M/s Kathpal Dairies 
(Unit-2), village Kokri Phoola Singh, 

2) 

(Unit-2), Vilage Kokri Phoola Singh, Tehsil and District Moga for its dlosure 
vide PPCB letter no. 1750 dated 18.06.2020. Directions to PSPCL authorities 

for disconnection of electric power supply were also issued by PPCB vide 

Tehsil and District Moga on letter no. 1750 dated 18.06.2020. Accordingly, the electric connection of the 
industry was disconnected vide TDCO no. 68/01226 dated 20.07.2020 by 

PSPCL Authority. However, the industry has now complied with the provisions 

30.01.2020 and it was found 
discharging its untreated effluent into 

of Water (Prevention & Control of Pollution) Act, 1974 and the electric 
connection of the industry has been restored temporarily and Consent to 

nearby drain and accordingly action 

for closure under the provisions of 
the Water Act, 1974 is under operate has been granted to the industry valid upto 31.03.2021. 

consideration of the Board. 

In order to assess the water qualityPunjab Pollution Dr. D.D. Basu, Former Additional Director and Dr. 1.S. Kamyotra, Former 

data of ground water and drains and Control Board 
3) 

Member Secretary, both of Central Pollution Control Board, New Delhi were 

to draw their correlation with each engaged by the Punjab Pollution Control Board to assess the water quality 

other, PPCB has engaged the data of ground water & drains and to draw their correlation with each. The 

services of Dr. D.D. Basu, Former experts has submitted their report to the Board on 18.06.2020 which is 

Additional Director and Dr. J.S. enclosed as per Annexure-B. 

Kamyotra, Former Member Secretary,

both of Central Pollution Control 

Board, New Delhi as Experts. The 

Experts have visited the area of 

Fazilka on 08.03.2020 and have also 

gone through the earlier water 

quality data. However, due to the 

commencement of restrictions

imposed by the Govt. in mid of March 

Swdd Su 
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2020 due to Covid-19/ Corona virus 

crisis, the experts are not able to 
submit the assessment report. The 
experts have assured to submit the 

report to the Board after the end of 

ongoing lockdown/curfew restrictions 

imposed by the Govt. due to Covid- 

19/ Corona virus crisis. Further 

report in this regard shall be 

submitted after the receipt of the 

report from PPCB. 
N Committee Nagar Panchayat, None of the ULBs of Arniwala, Mallanwala, Mudki, Mamdot, Nihal Singh Wala, 

Badhni Kalan, Kot Ise Khan, Fatehgarh Panchtoor and Beriwala have yet 

submitted progress report regarding providing of. in-situ bioremediation 

technology to treat their sewage. A D.O. letter has been written in this regard 

) The Monitoring 
recommends these ULBs should Arniwala, 

provide in in-situ bio-remediation Mallanwala, 

technology to treat the sewage of| Mudki, 

the towns (Arniwala, Mallanwala, | Nihal Singh Wala, by the Hon'ble Chief Secretary to Govt. of Punjab vide no. CSO/2020/854 

Mudki, Mamdot, Nihal Singh Wala, | Badhni Kalan, Kot 

Mamdot, 

dated 19.11.2020 to the Secretary to Govt. of Punjab, Department of Local 

Badhni Kalan, Kot Ise Khan, | Ise Khan, Government to look into the matter at personal level for ensuring 

Fatehgarh Panchtoor and Beriwala) Fatehgarh compliance. Copy of same is attached as Annexure-A. 

at the earliest. Panchtoor and 

Beriwala 

N 
Monitoring Committee Department of In Compliance to recommendations of the Monitoring Committee, the 

5) The 

recommends that Chairman PPCB Water ResourcesPrincipal Secretary to Govt. of Punjab, Department of Water Resources was 

requested vide PPCB letter no. 16275 dated 22.07.2020 (Annexure-C) to 
shall take up the matter with 

look into the matter and direct the concerned officers of their Department to 
Principal Secretary, Department of 

close the regulator installed at Sabuana drain so as to divert the effluent 
Water Resources to close the 

towards the creek leading to river Sutlej so that no stagnation in the form of 
regulator installed at Sabuana drain 

Su Jd S 
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so as to divert the effluent towards DIg pond may occur. No action has been taken by the concerned Department 

the creek leading to river Sutlej and 

no stagnation in the form of big pond 

So far. A D.O. letter has also been written by the Hon'ble Chief Secretary to 

Govt. of Punjab vide no. CSO/2020/852 dated 19.11.2020 to the Principal 

may occur. Secretary to Govt. of Punjab, Department of Water Resources to look into 

the matter at personal level for ensuring compliance. Copy of same is 

attached as Annexure-D. 

N 
A review meeting was held by the Deputy Commissioner, Fazilka with the 

officers of District Fazilka on 28.05.2020 wherein the Executive Engineer, 

6) The Monitoring9 Committee | Deputy 

recommends that Deputy Commissioner, 
Commissioner, Fazilka shall take up Fazilka Department of Water Resources (Canal-Eastern Division), Ferozepur has 

the matter with Department of Water directed to peruse the matter with their higher authorities. No progress 
Resources through Principal report has been received from the concerned Department so far. A D.O. 

letter has also been written by the Hon'ble Chief Secretary to Govt. of Punjab 

vide no. Cso/2020/852 dated 19.11.2020 to the Principal Secretary to Govt. 

Secretary, Department of Science,

Technology and Environment, Punjab 
within 15 days. of Punjab, Department of Water Resources to look into the matter at 

personal level for ensuring compliance. Copy of same is attached as 

Annexure-D.

Monitoring Committee | Chief Agriculture Chief Agriculture Officer, Fazilka has submitted crop yield data for the last 
7) The 

three years of different villages from where ground water samples were 
collected by officers of the Board, which is enclosed as Annexure-E. As per 

recommends that Chief Agriculture Officer, Fazilka 

Officer Fazilka should submit the crop 

yield data of the same villages for the data supplied by the Chief Agriculture Officer, Fazilka, the yield of wheat 

the last 3 years so that comparison crop was found good in the village located along the International Boarder as 

of the crop yield data may be made. compared with the average yield of district Fazilka, but yield of paddy crop 

was found less in the villages Pakka Chisti, Kadar Bakhash in the year 2016 
17 and in villages Beriwala, Muthianwali, in the year 2019-20 as compared to 

the average yield in the district Fazilka. 
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N 
8) The Monitoring Committee Chief Secretary, A D.O. letter has been written by the Hon'ble Chief Secretary to Govt. Or 

recommends that Chief Secretary, Punjab shall take Punjab vide no. cso/2020/850 dated 19.11.2020 to Sh. U.P. Singn, 

Punjab shall take up matter with the up matter with Secretary to the Govt. of India, Department of Water Resources, River 

Resources, | the Ministry of Development & Ganga Rejuvenation, Ministry of Jal Shakti, New Delhi 

Government of India, New Delhi to Water Resources Secretary to Govt. of Punjab, Department of Water Resources to look into 

Ministry of Water 

GOvernment of 
further take up the matter with the the matter at personal level for ensuring compliance. Copy of same is 

India, New Delhi 
concerned Ministry of Government of attached as Annexure-F. 

Pakistan through Ministry of External 
Affairs, Govt. of India to open the 

Fazilka drain, which is presently has 
been closed at the borderline of the 

countries, to make free flow in the 

river Sutlej so as to avoid stagnation 

and seepage in the Fazilka area. 

Sdd Sina 
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N In order to ensure the effective Punjab 

operation of STPs of the towns Department 
Letter has been written by Punjab Pollution Control Board vide no. 16273 

of 
dated 22.07.2020 (Annexure-G) to the Department of Water Supply & 

9) 

namely Shri Mukatsar saniD and sanitation 
Water Supply and 

Sanitation, Punjab, Chandigarh with the request to hand over the Operation. 

Jalalabad towns, Chairman & Maintenance of the STPs Jalalabad & Shri Mukatsar Sahib to the Punjab 

PPCB shall take up the matter with Water Supply & Sewerage Board for their efficient operation so as to achieve 

the Department of Water Supply and the prescribed standards for discharge. No action taken report has been 

Sanitation to hand over the operation received from concerned Department so far. A D.O. letter has been written 

and maintenance of these STPs to by the Hon'ble Chief Secretary to Govt. of Punjab vide no. CSO/2020/853 

Punjab Water Supply and Sewerage dated 19.11.2020 to the Principal Secretary to Govt. of Punjab, Department 

Board, being an Executing Agency in of Water Supply & Sanitation. Copy of sáme is attached as Annexure-H. 

this regard, so that these STPs may 

be operated efficiently.

N 
The Monitoring Committee concludes Executive The hand pumps of the village Beriwala, Asafwala, Gharumi, kadar Bakhash 

10) 
that the Water from the hand pumps Engineer, 

Department 
and Mumbeke have been sealed with red tape fixed on these pumps so that 

of 

of Sh. Lachhman Dass s/o sh. Bala Water Supply& these hand pumps can't be used for drinking purposes, Further, the residents 

Ram of Village Beriwala and hand sanitation, Fazilka of villages have been advised to use water from, RO plant installed in the 

villages. The proposal for supplying surface water based project in 195 
villages of district is being prepared. Report of the Executive Engineer, 

Department of Water Supply &, Sanitation, Fazilka is enclosed as per 

pump installed in the house of Kala | 

Singh s/o Sh. Jala Singh of village 

Asufwala of may be utilized for 

Annexure-I. domestic usage. The ground water of 

4 hand pumps may not be utilized for 

domestic purposes. The Monitoring 

Committee also recommends that 

safe drinking water supply to the 

villagers of these villages may be 

supplied by the department of water 

supply and sanitation. 
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The Monitoring Committee Civil 

recommends that Civil Surgeon, Fazilka

Fazilka and other Civil Surgeons of 
adjoining Districts shall continue to 

11) Surgeon, | Civil Surgeon, Fazilka is regularly conducting health checking camps of the 

affected areas. Latest report of survey done by their department is enclosed 

as per Annexure-J. 

conduct health survey of the affected 

areas every year. N 

12) The Monitoring committee Department of No report has been received from the concerned Department regarding 

recommends the department of Animal Husbandry health survey of animals of the affected villages of district conducted by the 

Animal Husbandry shall continue to Department. A D.O. letter has been written by the Hon'ble Chief Secretary to 

conduct health survey of animals of Govt. of Punjab' vide no. CSO/2020/851 dated 19.11.2020 to Additional Chief 

the affected villages every year. Secretary to Govt. of Punjab, Animal Husbandry, Dairy Development and 

Fisheries to look into the matter at personal level for ensuring compliance. 

Copy of same is attached as Annexure-K. 

Department of Water Supply and The Executive The Executive Engineer, Punjab Water Supply & Sanitation Division, Fazilka 

13) 
Sanitation has submitted the analysis Engineer, Punjab 

results of ground water samples Water Supply & 

(Tube well water samples) of 23 tube Sanitation 

vide letter no. 3913 dated 23.10.2020 has reported that the residents of 

village Alamshah has been advised to use water from RO plant installed in 

the village. 

wells, collected in the year 2018 and Division, Fazilka 

2019. These analysis results indicate 

that the values of the parameters 

namely TDS, Total Alkalinity, total 

hardness, calcium, chloride, fluoride

sulphate are within the 

permissible limits of 2000mg/, 

200mg/ 

and 

600mg/l, 600mg/, 

1000mg/, 1.5mg/l and 400mg/, 

respectively, as per BIS 10500:2012. 

However, one sample of tube well of Su dd Sny 
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village Alamshah (S.No 23) was 

found containing fluoride as 2.5 mg/ 
against the permissible limits of 

1.Smg/l. Also, 03 tube well samples 

(S.No 4, 5 and 9) were found 

containing sulphate as 502mg/ 
477mg/l and 502mg/l, which are 
higher than the permissible limits of 

400mg/l. Therefore, the water of 

these tube wells (4, 5.9 and 23) 

should not be used for drinking 

purposes. 

14) Therefore, Monitoring Committee, Punjab Pollution Effluent sample of STP Fazilka was collected by Punjab Pollution Control 

Board on 11.06.2020 in the presence of farmers of the area and officials of 
recommends that PPCB shall collect Control Board 

sample from the last storage tank of Municipal Council, Fazilka. As per analysis report, the concentration of pH, 

STP Fazilka in the presence of cOD, BOD, TSS, F-coli was found 7.1, 139 mg/l, 36 mg/, 38 mg/, 9200 

farmers and Municipal Council, MPN/100ml, respectively, out of which BOD and F.Coli are beyond prescribed 

limits. The Monitoring Committee during its meeting taken with district level Fazilka in the first week of May, 2020 

officers of district Fazilka through video conference has decided that and submit the analysis results to 

Municipal Council, Fazilka shall start construction work for new STP of 
Municipal Council Fazilka. 

capacity 13 MLD based on new technology by 30.11.2020. 

S dd Sm 
Environmental Engineer, 

Punjab Pollution Control Board, 
Regional office, Faridkot 



HnmeeuSa-A 
CSo/202o/ 859 

Chief Secretary tó Govt. of Punjab 
Chandigarh - 160 0001 

Vini Mahajan, 1AS 

fest HJTH5, Et.E MA H38, UATE HOCTr 
3i3 160 001 COv. O 

Phone/s: 0172-2740156, 2740860 

Fax/aaH: 2742488 

Email; cs@punjab.gov.in 
Vufeel. /7/1/2020 

the 
Subject: Compliance of recommendations of Monitoring Committee in 

matter of O.A. No. 596 of 2019 Vikram Ahuja Vs State of Punjab && 

Anrs. 

It has come to my notice that OA no. 596/2019 was filed by Sh. Vikram 

Ahuja, resident of Fazilka before the Hon'ble NGT and sought remedial action for 

violation of environmental norms by due to discharge of untreated sewage and effluent

into the drain and other water bodies in district Fazilka. 

Subsequently, the Tribunal requested the Monitoring Committee headed by 

Justice Jasbir Singh (Retd.) earlier constituted in OA no. 916/2018, to look into the 

matter. The NGT Monitoring Committee filed its report in the Hon'ble NGT on 

29.04.2020. The Hon'ble NGT vide order dated 29.06.2020 directed that since the 

2. 

report has been furnished to the concerned authorities and there are no objections 

against the same, the recommendations of the Monitoring Committee be duly 

complied with which may be overseen by the Chief Secretary, Punjab. Accordingly, 
the 

the compliance prepared by Punjab Pollution Control Board w.r.t. 

recommendations of the Monitoring Committee is attached herewith for your ready 

reference. 

It has been observed that a number of activities pertaining to your 

department are yet to be completed as per directions of NGT Monitoring Committee. 

I therefore request you to look into the matter at personal level and ensure 

3. 

4. 

compliance of the recommendations of the NGT Monitoring Committee in a time 

bound manner.

Yours sincerely, 

(Vini Mahajan)

1) Additional Chief Secretary to Government of Punjab,

Animal Husbandry, Dairy Development & Fisheries 

2) Principal Secretary to Government of Punjab,

Department of Water Resources 

3) Principal Secretary to Government of Punjab,

Department of Water Supply & Sanitation 

Secretary to Government of Punjab,
Department of Local Government 
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 Report of the team engaged for interpreting the water 

quality data of ground water and drain water samples 

collected  by the Board for its correlation in compliance to 
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1.0   INTRODUCTION  

 

Pursuant to the directions of the Monitoring Committee constituted by Hon’ble 

National Green Tribunal (NGT) vide its order, dated 20.01.2020, Punjab State 

Pollution Control Board (PSPCB) hereinafter referred as `SPCB, Punjab’ 

commissioned the services of Dr. D. D. Basu, Former Additional Director and 

Mr. J. S. Kamyotra, Former Member Secretary, Central Pollution Control 

Board (CPCB) for interpretation of the water quality of ground water and drain 

water samples collected by SPCB, Punjab for its  co-relation in  compliance to 

the decisions of the NGT Monitoring  Committee in O.A. No. 596 of 2019 in 

the matter of Vikram Ahuja vs State of Punjab and others.  

 

In order to understand the ground situation, a team comprising Mr. J. S. 

Kamyotra, Dr. D.D Basu and  Shri Rohit Singhla SPCB Punjab carried out  

reconnaissance survey of  the area on March 08, 2020 with the following 

objectives:-  

 

• To acquaint with the ground situation in relation to drainage 

pattern of the area and ponding system. 

• To understand the habitat and water use pattern with regard to  drinking 

and irrigation practices  

•  To assess the physical status of the aquatic habitat  pond created over 

a period of time   

• Sampling, in order to compare with the available water quality data from 

earlier monitoring, if required.   

• Collection, collation of relevant information required for  interpretation 

of data 

 

2.0  GENESIS OF PROBLEM 

 

In order to understand the genesis of problem, understanding of drainage 

system of the area, in Fazilka district is an imperative prerequisite. 
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The drainage network  of study area consists of:- 

• Drainage network of Jalalabad area-  Jalalabad Main Drain, Jalalabad 

Muazzam Drain and Satluj Creek.  

• Merging point at Saubana -  of Saubana Drain , Ditch Channel and 

Abulkhurana Outfall. 

• Drainage network of Fazilka  area-    Fazilka Drain, Muazzam DCB (for 

defence purposes ) ,Saubana Drain , Saubana Distributory (for defence 

purposes ) and  Old Fazilka Drain. 

 

The Drainage system is illustrated in Fig. 1.  The following observations were 

made during site visit.  

 

• Jalalabad Drain flows directly to Satluj Creek. 

 

• Abulkhurana Drain, Aspal Drain, Ditch Channel merge  at Sabuana. Part 

of the effluent flows to Saubana Drain  which joins Muazzam DCB . During visit 

Saubana drain was found blocked downstream of the merger and no effluent 

was seen flowing downstream of the blockage into the Saubana drain.The 

Fazilka Drain carrying waste water from Fazilka town joins Muazzam DCB  near 

Kabul Shah Hitwar .A regulator has been constructed on Muazzam DCB 

Upstream of merger of Fazilka Drain.  As a result no flow was seen in Muazzam 

DCB   upstream of the merger of Fazilka Drain .The Saubana drain ( had no 

flow during visit) joins Muazzam DCB as its flows down towards River Satluj.  

 

 

• The Mauzzam DCW is silted and full of unwanted weeds , grass which inhibits 

free flow in the drain as observed at the Jhangar BSF Check Post , thereby  

resulting  in stagnation and ponding of the waste water U/S Jhangar . The pond 

is filled with water hyacinth. Birds were seen in the pond . Some smell was 

observed from the ponding area , which can be attributed to the decaying of 

organic matter. In case the drain is desilted and cleaned ,it may result in free 

flow of waste water  in drain to other side of international border .  
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• From the merger point at Saubana the entire flow was seen diverted to Ditch 

Channel which , joins  Satluj Creek under passing Fazilka drain.  

 

• Sabuana distributary drain was seen carrying clear water (for defence 

purposes) is blocked before meeting the stagnated water (pond) in the 

Mauzzam DCW. 

 

3.0 MONITORING NETWORS RESULT AND DISCUSSIONS  

 

In order to assess the impact of discharges of treated/untreated sewage and 

industrial effluents in the storm water drains on ground water and surface water 

sources  SPCB, Punjab in August 2019 has laid down an elaborate sampling 

network comprising both groundwater bodies(20) and surface water 

bodies(05).  The 20 number groundwater sampling points and 05 numbers 

surface water sampling points are shown in Google map at Fig. 2  and  Fig. 3. 

The analytical results are summarized in Annexure - I  and Annexure - II for 

groundwater and surface water sampling points respectively. Statistical 

summary of the results is given in Table- 1.  Parametric specific discussion is 

given below:  

 

3.1 Groundwater 

 

3.1.1 pH  - pH values lies between 7.48 – 8.36 indicating that the water  

is slightly alkaline. Out of the 20 samples collected , 11 have pH 

less than  8. It is observed that in some samples even at depth 

pH value is greater  than 8.  

3.1.2 TSS (Total Suspended Solid) – Generally groundwater sample 

have lower  TSS.  Higher the depth, lower values of  TSS are 

expected. The desired pattern is more or less observed. The TSS   

values lie in the range between 8-96 mg/l , with average value of 

19 mg/l .The standard deviation being 19 ,indicates not much 

variation. The exceptional value of 96mg/l  observed at village 

Gharumi . 
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3.1.3 BOD (Biochemical Oxygen Demand) - It is expected that BOD 

shall be absent in anaerobic condition. In  most of the samples 

BOD values are  less than 1 mg/l except for the occasional rise to 

1.2  and 3.6 mg/l. 

3.1.4 COD (Chemical Oxygen Demand) – COD occurs in 

groundwater not only due to organic but also  due to presence of 

Oxidisable compounds like Bivalent ions etc. which  are  oxidised 

by strong oxidising agent during analysis.  Some persistent 

organics like Pesticide are  also oxidised during analysis and may 

contribute to COD value.  The COD values range between 16-34 

mg/l  with mean value of 25.75 mg/l .  It is pertinent to state that 

the  standard deviation is as low 5 and the results consistant 

throughout the study area.  

3.1.5 Ions – Generally Ionic  distribution  in the water is indicated by 

Ca++>Mg++>Na+  in case of Cations and by HCO3
->SO4

-2>Cl-1with 

regards to Anion.  However, the water quality data indicates 

Sodium (Na+) that is greater than Ca++ and Mg++ i.e. 

Na+>Ca++>Mg++ and in case of Anion bicarbonate ions are more 

than Cl-.  

Considering that presence of Sodium ions is  greater than Ca++ 

and Mg++, it is therefore required to assess  the extent of pollution 

with respect to sodium hazard.  Sodium hazard is estimated with 

Sodium Absorption Ratio (SAR). Degree of Sodium hazard is 

given in Table- 2. 

 

Table- 2 Classification of water quality data with respect to SAR  

Sodium 
hazard 
scale 

SAR m.eq. / 
mtr 

Remarks 

C1 0-10 Excellent,  No/ low hazard 

C2 10-18 Good , Appreciable hazard 

C3 18-26 Doubtful (Not applicable to most of crops) 

C4 >26 Unsuitable 
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Sodium Absorption Ratio  mean value is 9.29.  It is therefore, necessary 

to examine the SAR value with some individual point where sodium 

concentration is high.  This is summarised in Table-3. 

 

Table 3 ; SAR value in affected area 

Sl 
No. 

Name of the 
place 

Depth (Feet) SAR value Class 

1 Paccach  35 24.29 C3 

2. Beriwal 30 21.61 C3 

3 Mumbaka 40 27.27 C4 

4 Kamikhe 35 
 

24.62 C3 

5 Average of all 
G.W.samples 

30-425 9.29 C1 

 

Close examination of SAR values in  Table- 3  indicates that though the 

average SAR  value are acceptable with respect to the classification 

criteria, but in case of  some Shallow wells the high SAR value clearly 

depict that the water is not fit for irrigation.   

3.1.6 Total Hardness _ Total hardness is generally examined on a  

scale, of soft, moderate, hard and very hard vis-à-vis the 

associated values.The Hardness scale is presented  in Table - 4.  

             Table 4 : Hardness Scale 

Total Hardness Nature of hardness 

0-60 Soft 

61-120 Moderate 

121-180 Hard 

     > 181 Very hard 

 

The hardness of the samples collected ranged between 160-

980 mg/l which indicates that the samples can be classified 

under the category very hard .The  average hardness value of 

the samples collected was  439.5 mg/l and  standard deviation 

of 214.68.   
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3.1.7 Total Dissolved Solid, Conductivity& Chloride 

With respect to Total Dissolved Solids, out of the  20 samples 

collected, 13 had values >2100mg/l exceeding the standard 

for irrigation  water , 5 samples had TDS levels  between 1000-

2000 mg/l  and  2 had TDS levels less than 1000 mg/l.  

Conductivity values also indicate similar  trend as that for  

TDS.  TDS and conductivity levels indicate linear relationship 

with co-relation factor of 0.984 (Fig. 5) for groundwater, while  

TDS and Chloride values indicate linear relationship (Fig. 4) 

with co-relation factor of  0.554.  

3.1.8 Total Coliform  - It is observed that with the increase in  depth of 

the sampling well  the  Total Coliform values are generally low in 

all the samples. The samples collected at Village Gharuni (35’), 

Beriwala (30’), Quadar Baksh urf Nooran (35’) and Sureshwala 

(35’)  all shallow wells had Total Coliform count of 330, 490,1300 

and 490 MPN/100 ml respectively. Presence of TC was reported 

in one deep well  sample collected at Beriwala (450’) as 

800MPN/100ml..  Generally, it is expected  that total Coliform 

shall not be present in ground water sample.  It is advisable to 

recheck the Coliform values. For precise measurement of  Total 

Coliform it is important that   the specified  methods for  sampling, 

their preservation and analysis are completely followed . In the 

present case  it is advisable to check the method of sampling, 

preservation and analysis vis-à-vis the method specified. 

3.1.9 The alkalinity value ranged  between 220-1540 mg/l with a mean 

value of  566 mg/l. There is wide  variation in alkalinity values  as 

reflected in the standard deviation.  . The alkalinity values 

decrease with depth and vice versa I,e.  lower the depth, higher  

the alkalinity values.  

   The groundwater quality is summarised below :– 
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• pH and Total Alkalinity indicate that  the water is alkaline  

• Total Suspended Solids in Ground Water are  expected  to 

be low.  The pattern indicates that with depth  it is low, but 

overall the levels are  not alarming. The TSS values ranged 

between   8-96 mg/l . The exceptional value of 96mg/l  

observed at village Gharumi needs to be checked -       

• BOD Values are mostly <1 mg/l with maximum value being 

3.6 mg/l. COD value are also  not alarming  and ranged 

between   16-34  mg/l . 

• In all the 06 ground water samples collected at  Village 

Gharumi (35’) ,02 samples at Beriwala (30’ &450’), Quadar 

Baksh urf Nooran (35’) and Sureshwala (35’)  reporting 

presence of TC  , the BOD values are <1.     

• The total hardness value indicates that irrespective of 

depth and spatial distribution, the ground water values lies 

in the category  very hard.  

• No co-relation is observed  either between BOD and COD 

or BOD and TSS. 

• Sodium hazard is indicated by SAR values , although  the  

average value is low, but Sodium levels in some  individual 

samples are high. 

 

 

3.2 SURFACE WATER 

Five surface water samples were collected and analysed for the 

parameters namely pH, TSS, BOD, COD, TDS, total Coliform, 

Calcium and MPN/100 ml. The results of individual sampling 

points are given in Annexure - 2 and statistical summary in Table 

-1.  Parametric specific discussion is given below:  

 

3.2.1 pH – pH values are lying between 7.76 – 8.47 i.e. alkaline and 

more or less within the permissible range .  
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3.2.2 TSS – Values of Total Suspended Solids are low except for the 

samples collected  from Ditch channel and River Satluj Creek . 

Higher TSS values indicate that the water is turbid. 

3.2.3 BOD & COD – BOD values at all the sampling points exceed the 

permissible limit for  drinking water sources as well as bathing 

water quality standards.  The average BOD value is 13 mg/l.  The 

BOD values ranged between  8.7  -18 mg/l. 

              COD values for the sample collected at  Fazilka and  Satluj Creek 

are very high, as compared to other surface water samples 

collected , which are also high. The COD values ranged between  

45 - 200  mg/l .    

               It is pertinent to mention that Sabuana Drain is least affected with 

organic pollution. 

3.2.4 Total Dissolved Solids – Except for the sample collected from  

Ditch Channel ( 3072  mg/l)) TDS values are less than 2100 mg/l 

in all  other samples , the prescribed limit  for irrigation water.  

Values of TDS and Conductivity indicate  linear relationship with 

correlation factor of  0.996 (Fig. 4) 

3.2.5 Total Hardness – Surprisingly the Total hardness values 

indicates very hard category  in comparison to general hardness 

values. The total hardness values ranged between 340 – 900 

mg/ml.       

3.2.6 Total and Faecal Coliform – Since the BOD/COD values are 

high, it is expected that the Coliform count will be higher. The 

values of T.C. ranged between  23 – 348 MPN/100ml    For 

precise measurement of  Total Coliform it is important that   the 

specified  methods for  sampling, their preservation and analysis 

are completely followed . 

3.3 Results and Discussion on monitoring by NGT Committee 

 Monitoring Committee appointed by Hon’ble NGT in OA No. 596 

of 2019 Vikram Ahuja v/s State of Punjab on 16.01.2020 carried 
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out monitoring of both surface and ground water sources.  The 

analysis results are given at Annexure III.  Interpretation of 

results are summarised below : 

3.3.1 Ground Water – There are six (06) ground water sampling points, 

two are from the village Gharumi, one each at Beriwala, Qudar 

Baksh, Humeke and  Asafurala.  The Statistical summary is given 

in Table- 5.  Close examination of the  statistical summary reveals 

the following facts :  

• pH and Alkalinity – pH and Total alkalinity results 

indicates that water quality is alkaline ,mostly due to 

carbonate/bi-carbonates of Calcium. The alkalinity 

values lies between 5.0- - 120 mg/l with mean value  

being 83 mg/l.  .The  pH values range between 7.2-8.0 

and are well within the prescribed limits. 

• Suspended Solids – The Suspended Solids value lies 

within the range  between 5-22 mg/l .  The mean value 

being 10.2 mg/l.  In the samples collected at Beriwala 

and Qadar Baksh the suspended solids values reported 

are  nil.  (Below detection limit) 

• Organic pollution- Bio-chemical and Chemical 

Oxygen Demand (range 6-12 mg/l) data does not 

indicate  any sewage contamination taking  place at   

the sampling point, while the values of  Total  Coliform 

reported are in the range of 11 - 46 MPN/100ml ,with 

Below Detection Limit  values recorded at Mumeke and 

Asafurala..  

• TDS & Electrical Conductivity – The Total Dissolved 

Solids ranged between  1553-3091mg/l with average  

value of Total Dissolved Solids being  2408 mg/l , which  

indicates that as a whole the water quality is not good 

for irrigation.  Except for the TDS values for samples 

collected at village Beriwala (1553 mg/l) and Asafurla 

(1932 mg/l), values at all other locations exceeded the  
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standards.  Similar  trend is  also observed in case of 

electrical  conductivity  and also  expected as these two 

parameters represents total ions and are thus linearly 

related.  

• Total Hardness – Average value of Total Hardness  is 

480 mg/l and  indicates that the water quality lies in the 

category  very hard quality.  However, at village 

Mumeke the water quality (186mg/l) lies in the category  

moderate to very hard.  

• Sodium Absorption Ratio –The sodium (Na+) values 

are greater than Ca++ values at all locations except for 

the sample collected at Qadar Baksh The Sodium 

Absorption ratio values ranged between 1.84-10.37, 

with Average Sodium Absorption ratio value being  

7.43,  and fall in the category between No/ low hard  to  

appreciable hazard, need to be cautious for  use in 

agriculture.  

• Chloride Value – The values of Chloride  at the 

monitoring  sites ranged  between 160-820 mg/l  with 

average Chloride value of 333 mg/l.  Except for both   

the samples collected at Gharumi village site the 

observed chloride concentration (660 & 820 mg/l )at 

other locations is within the norms.  

3.3.2 Surface Water   

Two surface water samples were collected by the monitoring 

Committee one  at the old Fazilka drain at vllage Jhangar and  the 

second from the pond near Beriwalla, both at Dist Fazilka.  There 

is no significant difference in chemical composition  between the 

02 samples. The chemical  characteristic  of both the surface 

water samples collected indicate  contamination  with sewage. 

The values of  pH  recorded were    8.4 & 8.5, Total Dissolved 

Solids 1608 & 1600    mg/l and Conductivity  2472  & 2461 us/cm 

respectively at the 02 sampling points i.e. Fazilka Drain and pond 
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near Beriwala.  BOD values of 45 & 55 mg/l, COD values of 165& 

268 mg/l and Total Coliform contents of 8400 & 9400 MPN/100ml 

respectively support the evidence, that the water is contaminated 

with sewage. . The observed values indicates that the water 

quality  is suitable for irrigation. Hardness and Cation values also 

indicate the same trend. 

3.4 Sampling programme of Monitoring Team on 08.03.2020 

The Team engaged by  PPCB in compliance to the decision of the 

Honble’ National Green Tribunal Monitoring Committee  visited the site 

on March 08, 2020. The team collected 02 surface water samples and 

03 ground water samples. The collected samples were analysed for pH, 

Conductivity, BOD, COD, TDS, Chlorides and  Total Hardness. Samples 

for TC and FC were not collected during the visit as facility for sampling 

were not available. 

3.4.1  Surface Water 

Surface .  There are two points, one at Fazilka drain near village 

Kabulshah Hithon and the other one at River Satluj Creek in vllage 

Muhar Jamsher.  

It is pertinent to mention that River water quality does not indicate 

contamination, BOD value being 02 mg/l. The water sample collected 

from  Fazilka drain at village Jhangar  indicates  contamination  with 

sewage, as the values of both the parameters i.e.  BOD and COD are 

high i.e.12mg/l and 68 mg/l respectively.  The drain water cannot be 

used for Drinking purposes. However, the water can be used for 

irrigation. Results of surface waters are summarised in Table- 6  

 

3.4.2 Ground water 

There are three sampling points one  near border check-post in Village 

Jhangar (450’feet depth), 2nd point is at village Nur Muhammad (33’feet 

depth) and third at village at Kothas near Lukhman pura (35’ feet depth). 

The result of analysis of all these 03 samples does not indicate any 

contamination  with sewage as values of BOD and COD in all the ground 
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water samples were reported below detection levels.  Higher values of 

hardness and total dissolved solids does not make water suitable for 

drinking and other domestic purposes Results of ground water are 

summarized in Table 7.   

 

3.4.3 Comparative study on surface and ground water results  

It is observed that Quality of water in Satluj Creek  is well within the 

standard, however hardness value indicates it is hard, while the water 

sample collected from  Fazilka drain at village Jhangar  indicates  

contamination  with sewage, The 03 ground water samples collected 

does not show sewage contamination but high hardness and Total 

Dissolved Solids values indicate it may not be suitable as a  drinking 

water source.  

 

4  FINDINGS AND RECOMMENDATIONS  

 

4.1  Findings  

Facts emerged out from the aforesaid analysis of data collected 

under three different sampling programs are summarized below :  

 

• It is observed that in all the three different sampling programmes, 

all the sampling points on  surface water bodies (different drains 

-except for Satluj Creek) are contaminated with sewage as 

indicated with respect to BOD, COD and Coliform count.  

With respect to TDS, Hardness and Conductivity i.e. ionic 

composition, it is observed that TDS and  Conductivity although 

have higher value, but  are within the irrigation standard. The 

values for   hardness indicates, it is hard water, which may be 

attributed to influx of  industrial effluent . 

• The situation in groundwater results differs from that of surface 

water bodies.  Even with the depth, the values differ significantly 

with respect to all parameters.  

In shallow depth wells , the  water quality is impacted  with respect 

to Salinity (TDS & Conductivity) and the water quality lies in the 
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category very hard thereby rendering the water almost unsuitable 

for irrigation. 

 

In some samples   Sodium Absorption Ratio values are > 10 mg/l. 

 

In ground water samples  collected at  Village Gharumi (35’) ,02 

samples at Beriwala (30’ &450’), Quadar Baksh urf Nooran (35’) 

and Sureshwala (35’) Total Faecal Coliform is reported. The 

presence of TC is not supported by BOD values which are <1.0 

mg/l. . However, possibility of Contamination cannot be ruled out. 

Before arriving at  any conclusive evidence, further study is 

required following proper sampling, preservation and analytical 

procedures  in accordance with the laboratory authorised protocol 

to generate reliable data and to draw inference. 

• The high level of total hardness in Satluj Greek water as reported 

for the sampling conducted on 08.03.2020 needs further 

investigation. 

• With depth, the ground  water quality  is better except for  the 

hardness data. 

• AS  not much influx of  industrial wastewater is there, toxicity of 

the drain/pond water is low , birds were seen   on water hyacinth 

in the water ponding.  

• The area being  semi-arid zone, evaporation takes place  in 

summer ,  as a result values of  salinity, COD, hardness and  SAR 

increase.  

• Growth of weeds block the natural flow in  Fazilka drain is , 

resulting in stagnation of the water and creation pf pond.. 

• The ponding of water may result in its percolation down and 

impacting the ground water quality in shallow wells , as a result 

increasing concentration of  salinity, SAR and  hardness.  

• The ground water samples have not been analysed for all Cations 

such as Ca++, Na+, Mg++, K+ and Anions such as HCO3-, SO4--, 

Cl-. NO3-.  
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4.2      Recommendations 

 

In view of above, the following recommendation are  made for 

consideration:  

• The sewage coming from Fazilka and Abbohar towns be collected 

and treated. The treated  sewage be used by industries in 

compliance with the Water policy of Punjab and excess treated 

sewage if any used for irrigation.  

• In case the existing sewage  treatment capacity is not adequate 

to treat the entire sewage generated in these cities/ towns , 

feasibility of adoption of In-situ bioremediation or phyto -

remediation be explored to reduce the pollution load in 

drains/surface water bodies 

• As the natural flow  in Muazzam DCW( Fazilka drain) is blocked 

due to unwanted growth of weeds ,efforts should be made to 

clean the drain and maintain flow .Once the natural flow is 

maintained  ponding of water will be reduced/eliminated and will 

help resolve issue of odour and contamination of ground water(if 

any) in nearby shallow wells, thereby improving the ground water 

quality. 

• The irrigation department may explore the possibility of diverting 

the waste water flowing in the Muazzam DCW drain to Satluj 

Creek , as another option.  

• The impact of partially/untreated  sewage and industrial effluent 

flowing in the drains/ surface water bodies needs to be assessed 

through  systematic  observation that is  seasonal variation as well 

as spatial variation . The percolation of waste water and its impact 

on the ground water quality depends upon many factors such as 

rate of abstraction of ground water, recharge rate of aquifer, type 

of soil, quantum of flow and velocity in the drains, evapo-

transpiration rate, etc.   
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SPCB Punjab in collaboration with Monitoring Committee shall 

laydown a monitoring programme to ensure temporal and spatial 

distribution of the monitoring .  To maintain continuity spatial 

distribution of locations of monitoring network shall be in 

accordance with original locations of SPCB, Punjab for its 

monitoring programme in August 2019.   

 

• In future all  ground water samples shall be analysed for all 

Cations such as Ca++, Na+, Mg++, K+ and Anions such as HCO3-, 

SO4--, Cl-. NO3-, along with other  parameters as done presently. 

  

Sampling frequency of once a month for surface water sampling 

and once in three months in case of ground water sampling is 

proposed. 

 

To ensure that the data collected is accurate, reliable and precise 

the sampling and analysis, including preservation of samples (to 

avoid any deterioration of samples) will be done adopting the 

standard procedures, guidelines and  Standard Operating 

Procedures.   

 

Proper sampling, preservation and analysis though important for 

all parameters is very critical in case of microbiology samples.  

For collecting samples for TC and FC sterilized bottles be used 

and proper sampling procedure followed including sterilization of 

the source point.  The sample collected be preserved as per the 

specified procedures.  The adoption of right sampling procedure 

is important to avoid contamination and deterioration of sample. 

 

               (D.D.Basu)         (J.S.Kamyotra) 
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Fig. 1  Non Scale Map of Drainage System 
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Fig. 2  Location of Ground Water Sampling Points (PPCB Programme) 
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Fig. 3  Location of Surface Water Sampling Points (PPCB Programme) 
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Fig. 4  Linear Relationship of TDS vs Conductivity in surface water and TDS vs 

Chloride in Ground Water 
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Fig. 5  Linear Relationship of TDS vs Conductivity in ground water 
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Table 1  Statistical Summary of Ground and Surface Water Quality  
                                                  (PPCB – Programme) 

 

Parameters Mean Range Standard Deviation 

pH - 7.48 – 8.36  

TSS 19 8.0 – 9.6 19.1942974 

BOD  <1-3.6  

COD  25.75 16  -34 5056262402 

TDS 2227.5 423 – 3886 902.2959078 

Chloride 385.15 33 – 710 1755635363 

Total Coliform 2098.2 0 – 24000 550028906 

Alkalinity 566 220 – 1540 333.7253835 

Sodium  634.5 62.5 – 1212 331.945089 

Pottasium 24.95 5.8 – 82 25.28653688 

Calcium 80.9 24 – 272 58.63526871 

Magnesium 57.37 142 – 19.4 29.88048298 

Conductivity 3185 600 – 5300 1257.09565 

Hardness 439.5 160 – 980 214.6839783 

Faecal Coliform 171.75 0 – 1300 350.1339405 

Surface Water    

pH - 7.76 – 8.47  

TSS 52.2 16 – 102 43.77442176 

BOD 13.04 8.7 – 18 3.811840289 

COD 113 45 – 200 70.09279564 

TDS 1752.2 1226 – 3072 754.5499983 

Total Coliform 178.8 23 – 348 119.4893301 

Calcium 95.2 80 – 116 13.38656042 

Magnesium 72,8 29 – 148 45.99673901 

Conductivity 2560 1800 – 4400  1064.424727 

Hardness 540 340 – 900 215.4065923 

Faecal Coliform 9.6 0 – 33 13.42758355 
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Table 5 Statistical Summary of the results of Ground Water samples collected  

by NGT Monitoring Committee  

 

 

Source of 
observation 

Number of 
observation 

Parameter Mean Range 

Ground Water 6 pH - 7.8 – 8.0 

  Electrical Conductivity 
ug/cm 

0328 2099 – 4130 

  Total Dissolved 
Solids mg/l 

102 05 – 22 

  Total Suspended 
Solids mg/l 

2408 1553 – 3041 

  Chemical Oxygen 
Demand mg/l 

9 6 – 12 

  Biochemical Oxygen 
Demand mg/l 

BDL - 

  Total alkalinity as 
CaCO3 mg/l 

83 50 – 120 

  Total Hardness as 
CaCO3 mg/l 

480 186 – 699 

  Calcium mg/l 84 32 – 145 

  Magnesium mg/l 60 26 – 90 

  Sodium  441 110 – 790 

  Potassium 15.5 0.40 - 48  

  Chloride 330 160 - 820 
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Table 6  Results of Surface Water Sampling - 08.03.2020  

 

Sl 
No. 

Parameter Fazilka 
Drain 

River Sutlej 
Drain 

Summary  

    Range Mean 

1 pH 7.8 7.9 7.8 – 7.9  

2 Electrical 
Conductivity 
us/cm 

2193 696 696 – 
2190 

44 

3 Chemical 
Oxygen 
Demand (mg/l) 

68 20 20 – 68 07.0 

4 Biochemical 
Oxygen 
Demand (mg/l) 

12 02 2 – 12 07.0 

5 Total Dissolved 
Solids (mg/l) 

1401 409 409 -1401 905.0 

6 Chloride mg/l 282 126 126 – 282 204 

7 Total Hardness 
mg/l 

402 270 270 -402 336 
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Table 7 Results of Ground Water Sampling - 08.03.2020 

 

Parameters Jhanger 
village 
(950’) 

Nur 
Muhamood 

(38’) 

Katha Alian 
Lukhman pura 

(30’) 

Range Mean 

pH 8.3 7.8 7.3 7.3  
– 

8.3 

 

Electrical 
Conductivity 
(us/cm) 

2014 2362 2195 2014 
– 

2362 

2190 

Total 
Dissolved 
Solids (mg/l) 

1205 1461 1314 1205 
– 

1461 

1327 

Chloride 
(mg/l) 

346 254 201 201  
–  

346 

267 

Total 
Hardness 
mg/l 

390 510 436 396  
–  

510 

445 

 

Note:  BOD/COD values reported Below Detectable Limit (BDL) 
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Table 8 Comparative Study of Water Quality results for Surface and Ground 

Water sampling 08.03.2020 

 

Parameter Surface Water  Ground Water  

 Range Mean Range Mean 

pH 7.8 - 7.9  7.3 – 8.3  

Electrical 
Conductivity 

ug/CN 

696 – 2193 1444.5 2014 – 2362 5198 

Chemical Oxygen 
Demand (mg/l) 

20 – 68 52.5 BDL  

Biochemical 
Oxygen Demand 

(mg/l) 

2 – 12 7 BDL  

Chloride 126 – 282 204 201- 340 260 

Total Hardness 270 – 462 501 390 – 510 445 

Total Dissolved 
Solids (mg/l) 

409 – 1401 1109.5 1205 – 1461 1327.7 
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                                              ANNEXURE-II 
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tnmaxura- 

PUNJAR 

PUNJAB POLLUTION CONTROL BOARD 

Dated:22 oO No. 

To 

The Principal Secretary to Govt. of Punjab, 

Department of Water Resources, 
Pb. Civil Secretariat -2, Sector-9, Chandigarh. 

Sub: Regarding closing of regulator installed at Sabuana drain, Distt. Fazilka as 

per recommendations of NGT Monitoring Committee headed by Justice 
Jasbir Singh (Former judge Punjab & Haryana High Court) in O.A. No. 596 of 

2019 titled as Vikram Ahuja vs State of Punjab. 

In regard to above, it is intimated that the Hon'ble National Green Tribunal,

New Delhi vide its order dated 17.12.2019 in O.A. No. 596 of 2019 titled as Vikram Ahuja v/s 

State of Punjab has directed the NGT Monitoring Committee (constituted by Hon'ble 

tribunal in OA. no. 916 of 2018 in the matter of Sobha Singh and others v/s State of Punjab 

and others) to look into the grievances of Sh. Vikram Ahuja, appellant regarding water 

pollution created by accumulation in drains in District Fazilka. 

Accordingly, the Monitoring Committee headed by Justice Jasbir Singh 

(Former Judge Punjab & Haryana High Court) visited the area in District Fazilka on 

06.01.2020 and took a meeting with officers of various Departments on 07.01.2020 at 

District Administrative Complex, Fazilka, wherein the Chairman of the Committee directed 

that in order to reduce the inflow of effluent into the pond accumulated near the Indo-Pak 

border, the Department of Water Resources (Drainage) shall examine the issue with regard 

to closing of regulator installed at Sabuana drain so as to divert the effluent towards the 

creek leading to river Sutlej. 

As per the report of the Executive Engineer (Drainage), regulator installed at 

Sabuana drain was closed on 10.01.2020 with gunny bags as a temporary arrangement so as 

to divert the effluent towards the creek leading to river Sutlej (the same was confirmed by 

the PPCB on 17.01.2020). But now the regulator has been opened as observed by the 

officers of PPCB on 17.04.2020 and effluent was flowing into Sabuana drain leading to pond, 

accumulating near the Indo-Pak border. The matter was considered by the NGT Monitoring 



Committee and vide its report dated 29.04.2020 (cony attac/ued) utbroittd t the: Hrr' hle 

ational Green Tribunal, New Dellhi, it has recomInended to te: I lon'ble IT10uno 
tr Sndl take up the natter witl the Principal Setretary, Departrnerit (ot W 

Resources to close the regulator installed at Sabuana drain ,o as to dive:rt the: :fflyent 

towards the creek leading to river Sutlej so that no stapnation in the form of big pono 

OCCur. 

It is, therefore, requested to kindly look into the matter and direct the 

concerned officers of your Department to close the regulator installed at 5abuana drain 

as to divert the effluent towards the creek leading to river Sutlej so that no stagnation in the 

form of big pond may occur and the recommendations of NGT Monitoring Committee are 

complied with. 

Vep a100 
Member Secrètary 

DA/as- Above 

Endst. No. LG2 6 Dated 2 

A copy of the above is forwarded to the Chairman, NGT Monitoring

Committee, Tower no. 5, 4th Floor, Forest Complex, Sector- 68, S.A.S. Nagar for information 

please. 

ea 
Member Secretary 



Prme-Klu-D 
CSo 2020/85R 

Chief Secretary to Govt. of Punjab 
Chandigarh 160 001 

Vini Mahajan, IAS 

STJF 160 001 

Phone/s:0172-2740156,2740860 
Fax/eaH: 2742488 

Email cs@punjab.gov.in 
7./12o20 

the Subject: Compliance of recommendations of Monitoring Committee in 
Dtes. 

matter of 0.A. No. 596 of 2019 - Vikram Ahuja Vs State of Punjab & 

Anrs 

It has come to my notice that OA no. 596/2019 was filed by Sh. Vikram 
Ahuja, resident of Fazilka before the Hon'ble NGT and sought remedial action for 
violation of environmental norms by due to discharge of untreated sewage and effluent 
into the drain and other water bodies in district Fazilka. 

Subsequently, the Tribunal requested the Monitoring Committee headed by 2 
Justice Jasbir Singh (Retd.) earlier constituted in OA no. 9162018, to look into the 
matter. The NGT Monitoring Committee filed its report in the Hon'ble NGT on 
29.04.2020. The Hon'ble NGT vide order dated 29.06.2020 directed that since the 
report has been furnished to the concerned authorities and there are no objections 
against the same, the recommendations of the Monitoring Committee be duly 

complied with which may be overseen by the Chief Secretary, Punjab. Accordingly, 

the Punjab Pollution Control Board w.r.t. the compliance prepared 
recommendations of the Monitoring Committee is attached herewith for your ready 

reference 

y 

It has been observed that a number of activities pertaining to your 

department are yet to be completed as per directions of NGT Monitoring Committee. 

I therefore request you to look into the matter at personal level and ensure 

compliance of the recommendations of the NGT Monitoring Committee in a time 

3. 

4 

bound manner. 

Yous sincerely, 

(Vini Mahajan) 

1) Additional Chief Secretary to Government of Punjab, 

Animal Husbandry, Dairy Development & Fisheries

2Principal Secretary to Governmentof Punjab, 

Department of Water Resources 

3) Principal Secretary to Government of Punjab, 

Department of Water Supply & Sanitation 

4) Secretary to Government of Punjab, 

Department of Local Government 



sfarits uBaH(ufUst Afhs), 
Email: caofzk@gmail.com 

FT3ETE fëHifsra, 

oteaei. 

638 frst /102a 

feH Regarding compliance of the order dated 29-06-2020 passed by 

Hon'ble NGT, New Delhi in 0.A. No.596 of 2019- Vikrann 

Ahuja Vs State of Punjab & Ors. 

TY e EE3T ET UIT : 4239 f+St 22-10-2020 Hut 

fst t z st Aet di fegi fsi fre yst fis 2 4T2i (fea Ha5T y3t uE) feu 



HS 
HH3 Td5d fs fiST|Td5d 

HST fe (farsaêas) 
(fasaHaa) 

faaHea) 
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2016-17 qeT|1818 
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2017-18 fen HHG }IG feg fisi eG et | 1955 

2138 2024 
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dters 1974 2018-19 2072 
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2019-20 

etfHEsaT 



Pmmexula -F 
CS o/202as/8so 

Chief Secretary to Govt. of Punjab 
Chandigarh- 160 001 Vini Mahajan, IAS 

staT 160 001 

Phone/5:0172-2740156, 2740860 
Fax/saH: 2742488 

Email cs@punjab.gov.in 
Jute. q.1.2o20 

the 
Subject : Compliance of recommendations of Monitoring Committee in 

matter of O.A. No. 596 of 2019 Vikram Ahuja Vs State of Punjab & 

Anrs. 

Ahuja, resident of Fazilka before the Hon'ble NGT and sought remedial action for 

violation of environmental norms due to discharge of untreated sewage and effluent

into the drain and other water bodies in district Fazilka. 

It has come to my notice that OA no. 596/2019 was filed.by Sh. Vikram 

2 
Justice Jasbir Singh (Retd.) earlier constituted in OA no. 916/2018 to look into the 

matter. The NGT Monitoring Committee filed its repore in the Hon'ble NGT on 

29.04.2020. The Hon'ble NGT vide order dated 29.06.2020 directed that since the 

report has been furnished to the concerned authorities and there are no objections 

against the same, the recommendations of the Monitoring Committee be duly 

complied with which may be overseen by the Chief Secretary, Punjab. Apart from 

other recommended actions, one of the recommendations was as under; 

Subsequently, the Tribunal requested the Monitoring Committee headed by 

"The Monitoring Committee recommends that Chief Secretary, Punjab shall 

take up matter with the Ministry of Water Resources, Government of India, New 

Delhi to further take up the matter with the concerned Ministry of Government 

of Pakistan through Ministry of External Affairs, Govt. of India to open the 

Fazilka drain, which presently has been closed at the borderline of the 

countries, to make free flow in the river Sutlej so as to avoid stagnation and 

seepage in the Fazilka area." 

I therefore request you to look into the matter and take up the issue with the 
3 

Ministry of External Affairs, Government of India. 

A copy of the order ibid is annexed. 4. 

Yours sincerely, 

(Vini Mahajan) 
Sh. U.P. Singh, 
Secretary to Government of India, 
Department of Water Resources, 
River Development & Ganga Rejuvenation, 
Ministry of Jal Shakti, 
Shram Shakti Bhawan, Rafi Marg, 
New Delhi- 110 001. 



Amare 
PUNJA 

PUNJAB POLLUTION CONTROL BOARD 

Dated: 2.2l2020 
No. 

To 

The Secretary to Govt. of Punjab, 

Department of Water Supply & Sanitation, 

Pb. Secretariat-2, Sector-9, Chandigarh. 

Regarding Operation & Maintenance of Sewage Treatment Plants installed 
at Jalalabad (w), Distt. Fazilka and Sri Muktsar Sahib towns 

Recommendations of Monitoring Committee headed by Justice Jasbir Singh 

(Former Judge Punjab & Haryana High Court) in O.A. No. 596 of 2019 titled 

as Vikram Ahuja vs State of Punjab. 

Sub: 

In regard to above, it is intimated that the Hon'ble National Green Tribunal, 

New Delhi vide its order dated 17.12.2019 in O.A. No. 596 of 2019 titled as Vikram Ahuja výs 

State of Punjab has directed the NGT Monitoring Committee (constituted by Hon' ble 

tribunal in O.A. no. 916 of 2018 in the matter of Sobha Singh and others v/s State of Punjab 

and others) to look into the grievances of Sh. Vikram Ahuja, appellant regarding water 

pollution created by accumulation in drains in District Fazilka. 

Accordingly, the NGT Monitoring Committee headed by Justice Jasbir Singh 

the area in District Fazilka on 
(Former Judge Punjab & Haryana High Court) visited 

06.01.2020 and took a meeting with officers of various Departments on 07.01.2020 at 

District Administrative Complex, Fazilka, wherein the Chairman of Committee was apprised 

that the Sewage Treatment Plants (STPs) installed at Jalalabad (w), (capacity 8 MLD) and Sri 

Muktsar Sahib (capacity 8.7 MLD & 5.7 MLD) are being operated by Department of Water 

Supply & Sanitation. However, the said STP's are not working efficiently to achieve 

prescribed standards. 

The matter was considered by the NGT Monitoring Committee and vide its 

report dated 29.04.2020 (copy attached) submitted to the Hon'ble National Green Tribunal, 

New Delhi, it has recommended to the Hon'ble Tribunal that the Chairman PPCB shall take 

up the matter with the Principal Secretary, Department of Water Supply & Sanitation for 

PTD 



handing over the operation and maintenance of these STPs to Punjab Water Supply & 

Sewerage Roard (PWSSB), being an Executing Agency in this regard, so that these STPs may 

be operated efficiently. 

ts theretore, requested to kindiy look into the matter 50 that 

recommendations of NGT Monitoring Committee are complied with, 

DA/as Above 

Member Secretary 

Endst. No. b74 Dated 22bae 

A copy of the above is forwarded to the Chairman, NGT Monitoring 

Committee, Tower no. 5, 4th Floor, Forest Complex, Sector-68, S.A.S. Nagar for information 

please. 

217120 
Member Secretary 

VATAVARAN BHAWAN, NABHA ROAD, PATIALA 

Phone: 0175-2215802 E-mail: msppcb@gmail com, Web: www.ppc.8OV.in 



mnexu . H 

Cse/2R-es3 Vini Mahajan, IAS Chief Secretary to Govt. of Punjab 
Chandigarh 160 001 

OVT. oF PU 160 001 

Phone/5:0172-2740156, 2740860 
Fax/eaH. 2742488 

Email cs@punjab.gov.in 
Zhfal. /9:10:2 2 

the Subject Compliance of recommendations of Monitoring Committee in 
matter of O.A. No. 596 of 2019 Vikram Ahuja Vs State of Punjab & 

Anrs. 

It has come to my notice that OA no. 596/2019 was filed by Sh. Vikram 

Ahuja, resident of Fazilka before the Hon'ble NGT and sought remedial action for 

violation of environmental norms by due to discharge of untreated sewage and effiuent 

into the drain and other water bodies in district Fazilka. 
Subsequently, the Tribunal requested the Monitoring Committee headed by 

Justice Jasbir Singh (Retd.) earlier constituted in OA no. 916/2018, to look into the 

matter. The NGT Monitoring Committee filed its report in the Hon'ble NGT on 
29.04.2020. The Hon'ble NGT vide order dated 29.06.2020 directed that since the 

2. 

report has been furnished to the concerned authorities and there are no objections 
against the same, the recommendations of the Monitoring Committee be duly 
complied with which may be overseen by the Chief Secretary, Punjab. Accordingly, 

the compliance prepared by Punjab Polution Control Board w.r.t. the 
recommendations of the Monitoring Committee is attached herewith for your ready 

reference. 
It has been observed that a number of activities pertaining to your 3. 

department are yet to be completed as per directions of NGT Monitoring Committee. 

I therefore request you to look into the matter at personal level and ensure 
4 

compliance of the recommendations of the NGT Monitoring Committee in a time 

bound manner. 

Yours sincerely, 

(Vini Mahajan) 

1) Additional Chief Secretary to Government of Punjab, 
Animal Husbandry, Dairy Development & Fisheries 

2) Principal Secretary to Government of Punjab, 
Department of Water Resources 

Principal Secretary to Government of Punjab, 
Department of Water Supply & Sanitation 

4) Secretary to Government of Punjab, 
Department of Local Government 



AnoneRA -1 

Environmental Engineer, 
Punjab Pollution Control Board, 
Regional Office, Faridkot 

. 313 

feHT Regarding compliance of the report dated 29-04-2020 of the NGT Monitoring 
Committee submitted to Hon'ble National Green Tribunal New Delhi in O.A. No. 

596 of 2019-Vikram Ahja Vs State of Punjab & Ors 

JE 4 F e ees8 Erisa å. 4240 fst 22-10-2020 

gudas fe Et T s ise è neia fr NGT Monitoring Commitee 

FTI 

f3E 

6 

fa 
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A 

Ph.01638-214105, E-mall çivilsurgeonfazilka@gmail.com 

linvironmental lingincer, 
Punjub Pollution control Bourd 
Furidkot. 

:/ 9/3 I fH. 3/9/8odo 

Regarding Compliance of the order dated 29.06.2020 passed by Hon'ble 
T, New Delhi in Q.A.No.596 of 2019-Vikram Ahuja Vs state of punjab & 

Ors. 

fHT 

reeIT Usa 8:/ 4241 f+S 22/10/2020 HE fe 

T SDd Us7 8:Ms.RU.MH.20/DWK/234 Date:27/10/2020 Trot fauae feH EG3T 

Ftet&Ft 

t:(gas MGATT) 

fst 99odo 
fls.az.:/ 889/3o 64 

37T 



ALTH 

DEPARTMENT OF HEALTH AND FAMILY WELFARE PUNIAB S n 

QFFICE OF THE NATIQNAL HEALTH MISSIONN 

CHC DAB WALA KALAN DISTT. FAZILKA 

kmill l- nrhmchccwk@kmail.com PH-01638240343 
DATE2'o202o 

NO.NHM/20/0WK/ 234 

Regarding Complience of order dated 29.06.2020.passed by Hon'ble NGt ,New Delhi 

Q.A.No.596 of 2019-Vikram Ahuja Vs state of Punjab &Ors. 

:4241 ft 22/10/2020 I 

L 



Performa for submission of report regarding Health Check Camps 
No.of people Name of Doctor No.of 

people 
Sr.No Location of Date on 

the camp which camp &name of their found effected 

examined with water born 
was organized 

disease.organized 
Asaf wala 20/08/2020 Dr.Ashish Grover 25 01 

2 Mouzam 31/08/2020 Dr.Amit Guglani 39 02 
3 Karnikhera 08/09/2020 Dr.Ashish Grover 20 03 

4 Mouzam 23/09/2020 Dr.Vinod Mahipal 5 0 

5 Asaf wala 24/09/2020 Dr.VinodMahipal 62 

Signature 

Senlor Medical Offices 
Des C Dabwalal Kalan /Fzr.! 



Amnspu -
CSo2Ro/85 

Vini Mahajan, IAS Chief Secretary to Govt. of Punjab 
Chandigarh - 160 001 

feot HOTHG, HTËd.E AA 
BtOF 160 001 

Phone/e5:0172-2740156, 2740860 
Fax/aH:2742488 

Email cs@punjab.gov.in 
ae. /90-2o20 

Subject : Compliance of recommendations of Monitoring Committee in the 

matter of O.A. No. 596 of 2019 Vikram Ahuja Vs State of Punjab & 

Anrs. 

It has come to my notice.that OA no. 596/2019 was filed by Sh. Vikram 

Ahuja, resident of Fazilka before the Hon'ble NGT and sought remedial action for 

violation of environmental norms by due to discharge of untreated sewage and efiuent 

into the drain and other water bodies in district Fazilka. 

2 Subsequently, the Tribunal requested the Monitoring Committee headed by 

Justice Jasbir Singh (Retd.) earlier constituted in OA no. 916/2018, to look into the 

matter. The NGT Monitoring Committee filed its report in the Hon'ble NGT on 

29.04.2020. The Hon'ble NGT vide order dated 29.06.2020 directed that since the 

report has been furnished to the concerned authorities and there are no objections 

against the same, the recommendations of the Monitoring Committee be duly 

complied with which may be overseen by the Chief Secretary, Punjab. Accordingly, 

the prepared by Punjab Pollution Control Board w.r.t. the 
compliance 

recommendations of the Monitoring Committee is attached herewith for your ready 

reference. 

It has been observed that a number of activities pertaining to your 

department are yet to be completed as per directions of NGT Monitoring Committee. 

I therefore request you to look into the matter at personal level and ensure 

compliance of the recommendations of the NGT Monitoring Committee in a time 

3. 

4. 

bound manner. 

Yours sincerely, 

(Vini Mahajan) 

Additional Chief Secretary to Government of Punjab, 

Animal Husbandry, Dairy Development & Fisheries 

2) Principal Secretary to Government of Punjab, 

Department of Water Resources 

3) Principal Secretary to Government of Punjab, 

Department of Water Supply & Sanitation 

4) Secretary to Government of Punjab, 
Department of Local Government 


